Coram:  Hon' ble Mr. BIKK lﬂ ?'_."EVEENI;" 33 J, MEMBER JUQ‘CIAL o ;

. Hon'ble Ms. MANORAMA KU A I, MEMBER JUDICIAL

: ER SHEET ’F___ THE HEAT.I? NG OF AHMEEJABAQ
MPANY LAW TRIBUNAL ON 03.11.2017

Name of th:E"Com'Pa”Yi ' '_ Ma habir Prashad Garg
- Vs , . ' ;t-
. Plethico Pfha:'rmace-utiica'}s Ltd. -_ |
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Learned Advocate Mr. Raj esh Vaghaﬂya 1;’b Leam ﬂf Advacate Mr Jayeé]i Buch
prewnt for Petztmner N(}ne prasent for Respondent. - _ .

_ Petitioner is directed to
I _ pr G{}f‘ Qf S e Wice‘

B e e e Rl et A P L VNPT L R LR LN T IFINIFE [F PR I PRpeir e Lo pupege ¥

LN L L R L L SE R PP E]

A A, A b A A

B MEMBER JUDICIAL

A e A B A i = 3 gl g mprgm a m ma a

Dated ﬂli& the 3rd day of Nwe_mhen 20-1 7.
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